A .
AR Deglaration of Assets and Liabilities
A ad vear... 202022,

NLS‘{}A’NHYM, son/daughter/wife of )QB@’IQHW,
3&{126 years, belonging to LQIHMLEWHWIVE%‘WBLY
service and preseatly warking as . Qﬁg!j’ TM < -

/
\ S

mysell, my spouse and dependants®:

A, Detalls of movable assets

(Assets in joint name indicating the extent of joint cwnership will also have to be

given)
5r. | BDescription TTBelf T | Spouse Depentdant-1 | Dopendant-z | Dependant-3 |
Ho. Hame(s) Hama Hame __Ete. Hame |
’ , . o
| D) _| Depasits n X 5,44009
Banks, Financial B? 9’ il i i R |
Institutions And i
Non-Banking 40 000/
Financial -chH-DFC—
Companies {300000/—-
. i 77282 1) N R
(illy | Bonds, *
Debenturas and i
Shares In ML 5
campanies
(Ivy | Other financlal /- — Sa—
institutions,
NSS, Postal
Savings, LIC
Palicies, efc
(v} |Motor Vehicles
(detalls of
make, et )
(v} | Jeweallery (give ' {
datails of o0
waight and 3’
value) Q’M
{vil) | Other assets, Y !
such as values
of claims / NI~ !
Pinterests I e N oo

Note: Value of Bonds / shares / Debentures as pas the latest market value ¢ Stock
Exchange in respect of histed companies and as per books in the case of aon listed

companles should be given.
* Dependant here means a perscn substantially dependent on the income of the

empioyee.
W
WO



also have Lo be Indicated]

Sr.
| o,

“Deseription

(i)

Agricuitural Land f

;- Location{s)

- Survey number(s) ]
- Extent (Tetal |
measyurement) I

-Current mavket value

(i)

MNoa~-agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Tokab
MMEasLrement)
«Curpant market value

ﬁEP"&'ﬁ'-ﬁa‘né“-T"l_b‘éﬁendan’b’-’ : 1

—MName _ '  MName | Etc.Name,

[N-ﬁtﬂ! Prupartlca in 1olnt owu@fshlp indicating the extert of feint ownership will

nep:ndant-s/'. f

(i)

Buildings (Cemmercial
and residantial)
Lecatian{s)

- Survey fdoor

number(s)

- Extent (Total

measurament).
- Current market
value

[

{ ebc,

Houses / Apartments,

- Lacation]s)

- Survey fdoor
number(s)

- Extent {Tolal
measgrement)

- Corrent market
vl

-

(v)

Others (such as
interest in propefty)

(2)

institutions and government dues:-

I give herein belaw the details of my liabillties / overdues to public financial

[Note ; Please glve separate details for sach item)

[ s T Deserlption ' Hame & address of Bank / { AMDLRE nutstanding a5 |
Mo, Elnanclal Institutions(s) f OF v
..... papartment (5}, o
(a) _I{ij Laans from Banks . . 2|

1) Loans from finandal
instilutions

\

(m) Government Dues:
(a) tues to departments

accommasdation

' dealing with government

(0} dues to departments
deating with supply of
L water

() dues o L‘ILpartmmls
dealing with supply of
eleckricity

.w\’b%



Home District

Place:

w5 (d) dues to departments i i
| dealing with telephones Nie N
e} dues to departments
dealing wlith goverriment
| transport {Including
. afrcraft and helicopters) RE __/\}’ L‘ . S NI L-
{F} Other dues, If any
Toy. | I mse T iy~ |BTACE ThY 1N
the assessment year uplo A‘SEK MENT YeEAR NI
which Income Tax Return  © Q09122
flled. Glve also Permanent i
hccount Numbier tpaNy) | DPPPN 695 17 N &
(i) Wealth Tax [Also
Indicate the assessment
year upko which Wealth N} L N’ L-
: Tax return filed,] . 3
{Iliy S&les Tax [Only in
gase of proprietary WL 9
business| = 5 N ’a_
{iv) Property Tax N NIL.
C. V nai Deta ) i A S — = —————
GPF/CPF/P B it
Ll i )10164056H0F
Gender = [F ] owe
Date of Birth te - ¥ ‘
CAENE I LEEELE S | (oMY
Class/Group - : 1
B {4/B/C)
Cadre

[BEICTANT Bl (EorstATVE AKENBLY Seck eThKIAT

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5,5.- Bihar Secretarlat Sarvice elc,)

SheiHpoRA ]

I hereby declare that the above details are true to the best of my
knowledga and belief.

Date J:‘ 2020 20922

MHote:

Signature .......

N

Name of Employee: ... .N’.S.H’.A..,..NAYGN..
Deslgnation:......Qﬁg.ﬁI&.NTﬂ,,......,..,. ..
Cepartment: .., 3LA"S SRR R S

Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed {zingle side)
in prescribed format.



